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THE MINISTER OF TOURISM AND 
CIVIL AVIATION (DR.KARAN SINGH): 
(8) No, Sir. 

(b) Does not arise. 

Deterioratiall PlaallClal CODdltion 
of Uniyenilie. 

2175. SHRI SITARAM KESRI : Will 
the Mini.ter of EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a) whether It is a fact that the Vice-
Chancellors and Heads of University level 
institutions of India and Ceylon expressed 
their concern at the deteriorating financial 
condition of the Universities; 

(bl if so. tne reactIon of Government 
thereto; and 

(c) what were the other recommenda-
tions of the Conference of Vice-Chancellors 
and heads of University level institutions? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. V. 
RAO): (a) The Seminar Organised at the 
time of the 44th Inter-University Board 
meeting held at Vallabh Vidyanagar dis-
cussed the problem of the University fina-
nces on the basis of a sample study carried 
out under the auspices of the Board. The 
followiDg Draft Resolution was adopted: 

"This 44tb meetiDS of the IUB sug· 
gests to the State Governments to adopt 
the followiDg criteria already beins 
used by the Government of Gujarat for 
determinlns the block grant to the 
various Universities :-
I. Annual expenditure incurred by 

the UDlversity under the settled 
channels of expenditure. 

2. Increase in expenditure envisaged 
in view of developmental schemes 
and subsequent additional staff-
administrative as well as teacblng. 

~. Expenditure that becomes commit-
ted wheD the UDiversity Grants 
CommissIon Plan help ceases. 

4. Expenditure OD campus dcvelop-
ment and/or expansion of physica I 
facilities not covered under Unl-
University GraDts CommissiOD 
schemes. 

5. IDcrea~e due to revision in salary 
scales or D. A. or otber allowllllce 
or ameDItI~s or beDeDta, 

6. 6% IOcrense to meet the expen,l\. 
ture on normai annual increments 
of the staff on rollins basis." 

(b) The Resolution is addressed to tbe 
State Government •. 

(c) The three sisnificant recommenda· 
tions are: 

(i) The Board approved a Memoran· 
dum submitted by its standin. 
committee to the Finance Com-
mission advocating due cognisance 
of the non· Plan maintenance ex-
penditure of the Universities in 
various States and placins at tbe 
disposal of the State Governments 
sufficient funds to meet their re-
quirements of the Universities. 

(Ii) The Board recommended for im-
plementation the measures out-
lined by the Committee appointed 
by the U. G. C. for effective pro-
pagation of the philosophy and 
programme of family planDin,. 

(iii) The Board resolved to extcnd its 
support to the scheme of National 
Service under consIderation in the 
Ministry of Education. 

Reyeaue aad AdmlDlltratJye EXPen-
diture In UnIon Terrltorlea 

2176. SHRI HEM RAJ: Will the 
Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether any ,uldelines have been 
worked out or fixed by the Central Govern-
ment for reduciDg the admlDistrative ex-
penditure and for augmentiDS tbe revenues 
and Incomes of tbe Union Territories; 

(bl if S<', the details tbereof ; and 
(cl tbe outcome of those steps durinll tho 

last three years in each UnIon Territory 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
(VIDYA CHARAN SHUKLA): (a) to (cl. 
No speciDc suideline. bave been worked 
out or fixed by tbe CeDtral Government for 
reducing the administrative expenditure or 
for ausmentinll the revenues and incomes 
of the UDion Territories. Howevor. seno-
ral instructions from the Central Govern. 
ment to secure economy In expenditure Iiko 
reduction of provisioD for Travemns Allow. 
IIDCOS, baD 011 up,ra4atloll of par-scales, 




